(Notary Sgction) Civil Secretariat
Stinagar/dammu

‘ Notification,
Srinagar, the 22™ July, 2019.

SRO 463, — Whereas. the Gover
: nment of Jammu i
;?rq?eenfilen(: ;E:Spriifss1fgr5 ;p?n#nting Public Notaries unggrd Si;gt?;:n g
. Oor vari itorial jurni ' '
o il s R arious territorial jurisdictions in

Whereas, the candidates listed at Annexu ' '
have qualified the interview for appointment as Fuﬁéﬂﬂt:tr:rig?gsgt{ﬁz
Competent Authority has accepted the applications of the said
pandlfiajes for their appointment as Public Notary for the teritorial
glrr'scgcnon shown against each as recommended by the Interview
oard,

Whereas, in pursuance of clause (b) of rule 6 of the Notaries
_Rules, 1956, the name of the said applicants were published in the ——
Government Gazette vide notification dated 4" of July, 2019 for
seeking objections within a period of 7 days;

Whereas, no objections have been received against any
applicant till date. '

Now, therefore, in exercise of the powers conferred section 3‘ of
the Notary Act, 1952 read with sub-rule (4) of rule 8 of the Notaries
Rules, 1958, the applicants listed at Annexuré to this nohﬁcat:un are
appointed as Notaries for the jurisdiction shown against each with

immediate effect.

By Order of the Government of Jammu and Kashmir
, Sd/~
(Achal Sethi)
Secretary to Government.

i - 22.-07-2019
No: LD (Notary) 2013/Interview. Dated: 2

Copy 1o the:- : e
RegistrarGe_nerai._J&.K.Higfl.QﬂtJELS.“n?QEI‘--. — o

Principal Districts and Sessions Judge,
Director Litigation, Kashmir. ) ; to
D:r:ctto: Infgrmatiun. J&K Srinagar. He IS req;iﬁgsg:g‘:éﬁsh agn
notification published in two leading ?EWIE pap
Urdu) at Srinagar and JHm}TU fg?epfc;:;g} (KS) for information of the
5. Private Secretary to the Kon

Hon'ble Advisor | oo i
6. Private Secretary to the Chief Secretary for
::[_‘I::I"..‘E:Hf

et this
d one

formation of the Chief



7. Private Secretary to the Secretary to Gove

: . m
Justice and Parliamentary Affairs for infmmati,T: Ei*tt?:gaerérmfnl of Law,
President, Bar Associaticns concerned, ok
General Manager, Government Press, Srina .

' + : W ar f i
extra-ordinary issue of the Government Gazatlga e e
10. Incharge Notary Cell to ensure the names of these appli '

: | : pplicants in the
register of Notaries and Issue the Certificate of Not
formalities are completed. Btjiatler thecoda
11.All the applicants to contact Incharge Notary Cell for collecting
Certificate of Practice after submitting a treasury receipt of X 2000/-
under account Head "0070",
12. SRO Section, Law Department (W.7.S.C).
13. Concerned file.

o o

(Ashish Gupta)
Depty Legal Remembrancer.
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Annexure

f S.No. | Name of the Advocate Araa of P
o] Psu';ghﬁazia Hashim % rgfmm
2. | Mushtag Ahmad Bhat | 3222“ — |
|3 {Ms. Gousia Jan et E
4 Hashmatullah Srm.:-lgar )
5, iftikhar Ahmad Qadri Srinaga; o
B. Ms Sh_eema Qulsum _§rinagar ~
| 7. Ms. Mirza Aneela Afzal Stinagar <,
Beg
| 8. Hais_ﬁrlfa Amin Tak S]‘ina_gar =
g, Ms. Nazia Hassan Srinagar
| 10. | Lateef Ahmad Khan Beerwah 3
: ; . ‘g;k?ob ﬁﬁssa;ﬁ MSoﬁ Beerwah
, ulam Ahmad Mir D.C =
}:13. Ms, Shaista WEII:'.E Ma&?;r% BUdgam
14. | Sheikh Ishfaq Rasool Chaoora =
15. | Al Mohammad Fayaz D.H. Pora =
16. | Ms. Shagufta Akther Qazigund !
17. | Khurshid Ahmad Sheikh | Qazigund S 2
18 [JasbirSingh Ashmugam =
19. | Inayatullah Ganai Anantnag _
20. | Tariq Hussain Shah Pahalgam
21. | Feroz Ahmad Wani Pahalgam |
22 [ Abdul Hamid Mir Shangus 3
23, { Parvaiz Ahmad Ganal Anantnag
24. | Khursheed Ahmad Wani | Dooru
25. | Abdul Aziz Shah D. C Office, Ananinag
| 26. | Ms. Waheeda Akther Pulwama =
1 27. | Bilal Ahmad Dhobi Pulwama
28. | Fayaz Ahmad Ganai Awantipora .
29. | Shoaib Muzaffar | Chandoosa
30. | Abdul Khalig Sheikh Bonlyar
31. [Faisal Jan ) Rafiabad —
32. | lshfaq Ahmad Bhat Pattan '
33. | Shamim Ahmed Ut
34| Abdul Rashid Malik Handwara
35. | Asif Hussain Wani Trehgam
|.36_ [ Ghulam Mohidin-Parry-— r-Sumbal ______——————
137 | Feroze Ahmad Sofi_ Bandipora T
38. | Asif igbal . jGurez =T
39, | Nisar Ahmed — |'Kangan
4[] |Abdul Khalig__________| Khaltse R
[ Tashi Gyalson - o hbe = !
| 42 | Sonam Paljot i SRR
lfH ! Ms. Dr%iwt Wanumﬂ _ _L._.._uL.ﬁE_'D == ’-
|44, L Tousee of Ahmad jLett



45. Siddharth Norbu | Khaliste
46 Ms. Stanzin Dawa Leh
L,T-;" Ms Stanzin Dachom Zanskar
t Ahmad Khan Kargi

48 | Reyaz argil
L‘_@—- Ms: Amina Bano Kupwara

50 | Showkat Ali Khan Anantnag




